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PART I—Section 1

Notifications relating to Non-Statutory Rules, Regulations and Orders and Resolutions Issued
by the Ministries of the Government of India (other than the Ministry of Defence) and by

the Supreme Court

PRESIDENT'S SECRETARIAT

New Delhi, the 11th June 1960

No. 32-Prc«,/60.—The President is pleased to approve the
following designs tor the medals, their ribbons and clasps,
the institution o£ which was notified in a Gazette of India
Extraordinary on the 26th January 1960 under this Sccie-
tariat's notifications Nos, 14 to 19 Pies /60.

I. THE "SAINYA SEVA MEDAL"/"SERVICES MEDAL'

1. Medal.—The medal shall be circular In shape made
of cupro-nlckcl, S5 millimetres in diameter and fitted to a
plain horizontal bar with standard fitting. It shall have
embossed on its obverse an outline of Nanda Devi Peak in
the background with a dump of bamboo in the foreground.
On thr reverse It shall have an Indian Fort and the inscrip-
tion "^^T 'for ifaST" embossed along the upper rim.

2. Ribbon-The ribbon shall be <S2 millimetres In width
and shall be saffron with two vertical stripes of white
and dark green dividing it into three equal partj.

3. Clasps-Clasp ] *• A'.-Shall be a bar 52 millimeters
long with a Chinar leaf embossed In the centre and the
Inscription "3fT^" and"TTrifrT," on either side.

Clasp NEFA .-Shall be a bar S2 millimetres long in the
shape of four sections of bamboo with the inscription "ifr"
In one a n d ' ^ y " in the other of the two middle sections

Clasp HIMALAYA.—Shall be a bar 32 millimetres long
with a pine cone embossed in the centre and the inscrip-
tion "f^qr" a n d ' ( v l V °n e l t h c r » lde.
II. THE "VIDESH SEVA MEDAL"/"OVERSEAS MEDAL"

1. Medal,—The medal shall be circular In shape, made
of cupro-nickcl, 35 millimetres in diameter and fitted to a
plain horizontal bar with standard fitting. It shall have
embossed on Its obverse a warship o£ ancient times. On
it» reverse it shall have a swelling ocean in the centre and
the inscription "fq^T ^NT'TTST'" embossed along the upper
rim.

2. Ribbon.—The ribbon shall be 32 millimetres in width
and shall be cobalt blue with five vertical stripes of
white dividing it into six equal paits.

3. Claps— These shall consist of bars 32 millimetres
long with a frosted background and burnished borders.
Each clasp shall have inscribed on it,, in raised and burnish-
ed diameters in Hindi, the name of the place for service
in which it has been awarded.

III. THE "SENA MEDAL'V'ARMY MEDAL"

1. Medal.—The medal shall be circular in shape, made of
standard silver, 35 millimetres in diameter. The mounting
shall be a fixed ring attached to a metal strip 3 millimetres
wide, ornamented with Ashoka leaves. It shall have em-
bossed on Its obverse a bayonet, point upw,mls, On its
reverse it shall have an armed sentry and the Inscription
"^*T/ J^5T"embQSScd along the upper riin.

2, Ribbon.—The ribbon shall be 32 millimetres in width
and shall be red with a thin silvcrgrey stripe down the centre.

IV. THE "NAO SENA MEDAL"/"NAVY MEDAL"

1. Medal.—The medal shall be pentangular In shape
with curved sides, inude of standard silver, S3 millimetres in
diameter. The mounting shall lie ;i fixed ring attached to
a metal strip 3 millimetres wide, ornamented with Asltoka
leaves. It shall have embossed on its obverse the Naval
crest, On its reverse it shall have a trident within a circlet
of rope and the inscription " rffĵ ffj T^^T " embossed along
the uppei iim

2. Jiibbon.—'Vhc ribbon shall be 32 millimetres In width
and shall be lwvy blue with a thin silver-grey stripe down
the centre.

V. THE "VAYU SENA MEDAL"/"AIR FORCE MEDAL"

1, Medal,— The medal shall be a four pointed star,
made of standard silver, 35 millimetres in diameter. The
mounting shall be a fixed nng attached to a meLal strip
3 millimetres wide, ornamented with Ashoka leaves. It

shall have embossed on its obverse the Lion Capita] in the
centre encircled by a garland of leaves. On itj reverse it
shall have a representation of a Himalayan Eagle with the
inscription "3"P^ ifa " abo^c and " ^ T ^ T " embossed below
it.

2. Ribbon.—The ribbon shall be 32 millimetres in width
in alternate stripes of saffron and silver-grey, each S milli-
nirlrrs in widrh, running diagonally from right to left.

VI. THE "VISHISHT SEVA MEDAL"/"DISTINGU1SHED
SERVICE MEDAL"

1. Medal,—The medal shall be circular in shape, 35 milli-
metres In diameter and fitted to a plain horizontal bar with
standard fitting. Class I of the medal shall be made of gold
gilt. Class II of standard silver and Class III of bronze.
The medal shall have on its obverse a five poijitcd star. On
its reverse it shall have the Linn Capital and the inscrip-
tion "fVftr^ ?hrf +faw" embossed along the upper rim.

2, Ribbon-Thc ribbon shall be 32 millimetres in width
of watered silk in gold with one dark blue stripe down the
centre for Class I, gold with two dark blue stripes dividing It
into three equal parts for Class II, and gold with three dark
blue stripes diving it into four equal parts for Class III,

VII. SEALED PATTERNS

A sealed pattern of each of the aforementioned decora-
tions, ribbons and clasps, shall be deposited and kept by the
Medal Section of the Ministry of Defence, Government of
India.

A. V. PAI, Secy,

MINISTRY OF EXTERNAL AFFAIRS

New Delhi, the 23rd June 1960

No, F,4S/54/NEFA/57.-The President is pleased to make
the following amendment to the Rules for the Encouragement
of the Studv of Local Dialects Current in the North East
Frontier Agency, published on page 222 of the Gazette of
the Government of India dated the 19th July, 1958:—

In Appendix 'A' to the said Rules,
(i) After Serial No, 8, add the following as Serial No. "A1:—

"Hill Mtri".
(ii) Against Serial No. 7, For 'Dana' Read 'Dafla or

Bengnl1,

P. N. NEVILE, Attache (NEFA).

MINISTRY OF FINANCE

(Department of Economic Affairs)

New Delhi, the 28lh June 1960

No, F.4(l)-W8cM/60-Pt.n.-The following amendment to
Government of India Notification No. F.4 (l)-WfcM/G0 dated
1st March I960 is hereby notified for the information of the
general public:

In paragraph 4 of the said Notification for the words
"shortly before the close of each quarter" the words
"as soon as may be after the close of each quarter"
shall be substituted.

SHIV NAUBH SINGH, Jt. Secy.

MINISTRY OF STEEL, MINES AND FUEL

(77c-iiirnncnt of Minei and Fuel)

RESOLUTION

New Delhi, the 2nd July I960

No. 19(40)/60-MlV,—With the rapid increase in the produc-
tion of Iron ore in the country to meet the requirement of
expanding steel industry and the export trade, a problem of
considerable importance which has arisen is the utilisation of
huge quantity of fines which are incidental to mechanized
mining. To study this problem the Government of Tndia have
decided to set up a Committee, consisting of the following:—

Chairman
(1) Shri N. N, Kashyap, I.C.S,, Joint Secretary, Depart-

ment of Mines and Fuel, (Ministry of Steel, Mines
and Fuel), New Delhi.
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Members

2. Dr. J. M Ferguson, International Construction Com-
pany, New Delhi,

J. Dr. B, R. Nijhawau, Director, National Metallurgical
Laboratory, Jamshcdpur,

4. Shri H. R. Dcwan, Director, Indian Bureau of Mine?,
Nagpur.

5. Shri N. I. Haley, General Manager, Tata Iron & Steel
Co. Ltd., Jamshedpur,

6. Shri B. Ghosal, Indian Iron 8c Steel Co. Ltd., Calcutta.
7. Dr. N. R. Srinivasan, Hindustan Steel Ltd,. Bhilai

Steel Project, Bhilai.
8. Shri B. Sheshadri Sharma, Additional General Manager,

Mysore Iron & Steel Works, Badravati.
'.2. Terms of reference.

The Committee will study, and make recpmmendatlons on
the prob'em ot utilisation o£ iron ore fines In all its aspects
including:—

(1) extent of fines production and the cost at which
these can be procured.

(2) the various technical processes fur agglomeration to
render fines fit for steel plants or export together
with their economics,

(3) extent to which fines can be and should be utilised
in Indian Steel Plants and the measures for securing
this utilisation,

(4) research facilities and pilot plants,
(5) the allied problem of a suitable feed for blast fur-

nace and the need to conserve coking coal reserves,

'3. Meetings of the Committee and report.

The Committee will meet as often as necessary and will
iubmit its report to Government as early as possible.

ORDER

Ordered that this Resolution be communicated to all
concerned.

Ordered also that this Resolution be published in the
Gazette of India for general information.

B. N. RAMAN, Dy. Secy,

MINISTRY OF COMMERCE AND INDUSTRY

New Delhi, the 21th June i960

No, 11-SSI(B)(3)/56.-IM pursuance o£ Bye-Law 17 o£ the
Family Welfare Cooperative Industrial Society Limited,
"Vijaywada, the Government of India hereby directs that the
managing committee of the said Society (nominated with
effect from (he 18th May, 1960, under thh Ministry's Noti-
flcation No. I l-SSI(B)/56, dated 27th May,' I960) shall func-
tion for a period of one year.

No. S2-SSI(B)(89)/55,-In pursuance of Clause (h) of Rye-,
law 29 o£ the Registered Bye-law.i o[ the Asifna'gar Family
Welfare Cooperative Society Limited, Hyderabad, the Gov-
ernment of India hereby appoint Smt, A, Shyatnala Devi,
Chairman, State Social Wclfarc Advisory Board, Nafees Man-
zil 10-2-2-A.C. Guards, Hyderabad-4 (Dn.) as a membeT o£ the
Managing Committee1 of the above said Society In the vacan-
cy caused by the resignation of Kumari J. Jamutia Bai, ap-
pointed under this Ministry's Notification No. 52-SSI(BV89VG0
tlatcd the 17th May, I960.

M. H. SIDDIQI, Under Secy.

RESOLUTION

Mrw Delhi, the 24t/i June I960

No. L.E.Ind. l»l(2)/60.—The Government of India constitut-
ed a Panel vide this Ministry's Resolution No. L.E. Ind.
21(2)/60 dated the 16th April, I960 published In Part I, Sec-
tion 1 of the Gazette of India Extraordinary dated the 16th
April, 1960, with a view to assess the likely demand for »teel
wires, in the types and quantities required by various indus-
tries engaged in the manufacture o£ wire products, for the
period 1961—1965 and also to assess the existing wire drawing
capacity in the AGSR, wire ropes, electrodes, wood screws,
wire netting, bicycles and other Industrie). The Panel was
to submit its report to the Government of India by the 30th
June, I960.

The Government oE India have now decided to grant the
Panel an extension o£ 1 month for submission of its report,
i.e. by the SIst July, 1960.

ORDER

Ordered that a copy of the Resolution be communicated to
all concerned and that it be published in the Gazette o£ India.

R. V. RAMAN, Jt. Secy,

MINISTRY OS SCIENTIFIC RESEARCH AND CULTURAL
AFFAIRS

New Delhi, the 25th June 1960

No. 5(19)/S9-SRI.-In pursuance of Article 89 of the Articles
of Association of the National Research Development Corpo-
ration o£ India (a company registered under the Companies
Act of 1956) and in supersession of this Ministry's Notifications
No, 5(19)/59-S.RI dated the Jlst December, 1959 and No.
5(19)/59-SRl dated the 20th January, 1960, the President U
pleased to reconstitute the Board of Directors of the Corpora-
tion with immediate effect upto the period ending 31st
Decemher, 1962 and to appoint the following as Directors:—

(1) Shri Manubhai Shah, Minister for Industry, New
Delh-i.

(2) Prof. M. S. Thacker, Secretary to the Government of
India, Ministry o£ Scientific Research and Cultural
Affairs and the Director General, Scientific and In-
dustrial Research, New Delhi.

(3) Dr. K. S. Krishnan, Director, National Physical Labo-
ratory, New Delhi.

(4) Dr. K, Venkataraman, Director, National Chemical
Laboratory, Poona.

(5) Dr. M. D. Parikh, C/o. Messrs National Rayon Cor-
poration Ltd., Ewart House, Bruce Street, Fort,
Bombay-1.

(6) Shri Anantaraniakrishnan, C/o. Messrs Simpson fc Co.,
Ltd., 202/203, Mount Road, Madras.

(7) Shri B. D. Kapiir. C/o. Mews Atlas Cycles Ltd.,
Soncpat (Punjab).

(8) Shri A, V. Venkateswaran, Joint Secretary to ike
Government o£ India, Ministry of Finance, New

Delhi. 1 '
(9) Dr. G, P. Kane, Senior Industrial Adviser, Ministry

of Commerce k Industry, New Delhi.
(10) Dr, B. D. Kalclkar, Senior Industrial Aihiser, Minis-

try of Coniirterce it Industry, New Delhi.

2. In accordance with Ariiclc 103 of the Articles of Associa-
tion, ihe President is pleased to nominate Shri Manubhai
Shah to be the Chairman, and Prof, M. S, Thacker to be the
Vicc-Chainnan o£ the reconstituted Board o£ Directors.

A, K. GHOSH, Jt. Secy.




